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IN THE MATTER OF

Tribunal on its own motion-SUO MOTU Based on The

News item published in the New Indian Express,

Chennai Edition, Dated 25.02.21 under the caption
“Burning of garbage continues near Adyar” Applicant(s)

And

The Secretary to Govt. Tamilnadu

Department of Environment & Forests,

Govt. Secretariat, Fort St. George,

Chennai, Tamilnadu - 600 009 and others. Respondent(s)

With

Tribunal on its own motion item in Dinamalar Chennai
News Paper dated 10.02.2020, “heaps of plastic wastes
and Garbage lying in a side of Porur Lake”. Applicant(s)

And

The District Collector,

Kancheepuram District and others.
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SUO-MOTU by Court

For Applicant(s) :
Dr. D. Shanmuganathan for R1 to R3, RS

For Respodent(s) :
& R6
Mr. S. Sathya Jith for R4

0.A No.32 of 2020 (SZ)
Suo-Motu by Court
Dr.D. Shanmuganathan for R1, R4, RS &

R6
Mr. S. Sathya Jith for R2

For Applicant (s) :

For Respondent(s) :

COMPLAINT AND ACTION TAKEN DETAILED REPORT
FILED BY THE BLOCK DEVELOPMENT OFFICEER (VILLAGE
PANCHAYAT) KUNDRATHUR PANCHAYAT UNION AND ON
BEHALF OF THE OFFICIAL OF PANCHAYAT RAJ
DEPARTMENT

I, M. Rajasekar S/o. Munusamy, aged 59 years, serving as
a Block Development Officer (Village Panchayats) of Kundrathur

Panchayat Union of Kancheepuram District, solemnly affirm

and sincerely state as follows :

I am one of the respondent of this petition and discharging
the duties of the Block Development Officer (Village Panchayat)

and I am well acquainted with facts of case as per the records.

I most respectfully submit that I am receipt of the
observations and orders of the Hon’ble National Green Tribunal
South Zone based on the recommendations of the Joint
committee. Consequent on the orders of the Hon’ble National
Green Tribunal the District Administration and the concerned
Local body has taken action on issues to comply the Hon’ble
Order of the Tribunal e and continue to put sincere effort to
find ways and means to handle the addressed issues pertaining

to Solid Waste Management in Kundrathur Block area.
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I also submit that the Local Body is taking sincere and

continuous effort and action to comply the orders of the Hon’ble
Tribunal.

I submit that I am receipt of the Honourable National
Green Tribunal (South Zone) order which is heard on
11.11.2022 wherein the Honourable Tribunal has directed to
submit a detailed report on the issues before the next hearing

and thereby I submit the following action taken report before
the Honourable Tribunal.

I submit that the continuous process with regard to
removal of garbage, at an estimate cost of Rs.27,93,060/ -
entrusted to M/s.QUN INTERIORS PRIVATE LIMITED. Out of
total quantum of 1894 Metric tons 1505 Metric tons of garbage

have removed on payment of Rs.20,82,960/- and remaining is

being removed and completed before this month.

[ submit that for the planting the dumping yard in
respective of Moulivakkam as well as Ayyappanthangal Villages
are concerned till so far no placement had been identified. Now
we are identifying one placement which is available in
Tharappakkam Village. It is pertinent to note that the
placement which was identified by the Joint Inspection
Committee. The details of the extent of land details are being

given below :

At Tharapakkam Village

:l' Survey No. | Extent of Land | Classification
o. ) |
1 50 L 7 9‘17& L Kalam

2 | 52 0.32.5 Kalam
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I submit that with regard the land reclamation for Solid
Waste Management a Joint inspection was made with Revenue

Officials in Gerugambakkam - Tharapakkam Village and the

following land space is recommended and earmarked by the
Kundrathur Thasildhar Vide letter No.1009/2022/B1 Dated

10.10.22 and proposals are under process for reclamation.

At Gerugambakkam Village

Sl. | Survey
Extent of Land Classification
No. No.
738/2 0.52.0 Meikal ]
2 753 1.13.5 Pattai
Porambokku

I submit that with regard to the mention by the
Honourable Tribunal New report viz. The Hindu dated
11.11.2022, the garbage removed site at Poniamman Koil Street
classified as burial ground, after the removal of garbage, the
site found filthy being a menace of mosquitoes breeding, due
the rains during last November and December 2022, the Local
body has filled the filthy site with building demolish rubbish to
avoid environment contamination and unhealthy situation in

the Village.

Further, the Local body has also obtained Administrative
Sanction from the Collector Kancheepuram district for
construction of compound around this garbage cleared site,

being the burial ground site for the village and the work is to be

executed at the earliest.

Therefore, the complaint made seems to be wrongly
presumed as plots lay outing, whereas the site is absolutely

classified as burial ground and the filling was made by the

o
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Local body to avoid unhealthy situation in the interest and

welfare of the public.

In respect of requirement of funds, the proposals already
sent for an estimate cost Rs.1,31,00,000/- for clearing the
garbage from Gerugambakkam Village to designated dumping
site at Appur Village of Chengalpattu District is in process.

Furthermore, I submit that the stagnant water complained
to be in the residential areas referred to these Village
Panchayat, effective action were taken up to bail out them and
to drain in the main open drains at Oil Mill Road which is

disposed of through the neighboring corporation areas.

I submit that these are all the effective steps in pursuant
to the order dated 08.02.2023 passed by this Hon’ble National

Green Tribunal, Southern Zone, Chennai.

i) For the sake of obtaining Administrative Sanction
Order as well as estimate allotment under any one of
the scheme for the sake of to clear the solid waste.
From Survey No.738/2 in Gerugambakkam Village
Panchayat to Kolathur Dumping Yard coming under
the  Jurisdiction of Kattankulathur  Block
Development particularly near by Appur Village. As
for as to implement the scheme is concerned
Rs.40,10,000/- amount which had been estimated.
The same was forwarded to the District Collector,
Kancheepuram through the proceedings of the Block
Development  Officer V.P  Kundrathur Block
Development at Padappai Na.Ka. No.1016/2020/A4
dated 18.11.2022. And further the Block
Development  Officer V.P Kundrathur  Block

Development at Padappai who was instructed the

N
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President of the following Panchayats namely

Iyyappan Thangal, Gerugampakkam, Kolappakkam,

Moulivakkam as it is being given below : All the

placements coming under the jurisdiction of the
respective Panchayat with a clean manner after
clearing the garbage and further it should be shifted

to the in respective solid waste dumping yard.

I submit that proceedings of the Block Development
Officer | V.P Kundrathur Block Development at
Padappai in Na.Ka. No.1016/2020/A4 dated
28.12.2022 addressed to The District Environmental
Engineer, Tamil Nadu Pollution Control Board,
Sriperumbudur, Oragadam - 602 105 which clearly
reveals that the following steps which had been
initiated. Manner in which the same was
implemented is being given below in his own version

as per his proceedings ie.,

Gueud umiremar 4-sb STEYILD LOmeuL L LS Gemeveurt,
&mehflyri Ijeur & efler Criip QL uley LmmiLh
Sifleysnrseflaiiig Cupuy @1 s Ceafasius Gaer
GLUmuSamer Sy Siflgg sysmd &S5 Glauif M/s.QUN
INTERIORS PRIVATE LIMITED 6TeuTm
,rf,]gjmmgﬁuﬁl@ﬁ.gj -27,93,060/- wdniE Qumiiuc
CSR 4l L gderr &l flieurs SIS eugkis Caf wmeu
LG smeveuir SIUTSEHESG LmiTeney S-qitLp  22.04.2022
BrefllL &g YT MUSSILL L e g g, CsrLig) Guomung
Qs o gier GUsoussmer SsmolL e L oe S
ueTT&d)  (paseniouder epsud  Guamiig ;f,]@mmgglm@ Lewf]
2 5876 UPRISLILIL D6 6 g, Cuipuy  Glmuser 31T 31T)
Bieura  oigniod) Garfl  Lomreu L WLAS  Hemevaui
SUTHEHEE et afleunin @flgg  30.06.2022

N
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BrefllL  @elQuns Sgsh o SHSEHEE Sgsld
SIBILILIUL BT 6 G,

Cuiuy ELsHe  Gumusmer  sro GG
Syniu@ESSL smym Al epetd TIN Sheet Sip&sIULEH
ey Aullert eyeotd CeaMEaEILELD -GlemussT gjeiallgled
Qs Liu@ag Hrssmore HpgsiucLg. Ung Warrior
1200 @uidmd eypon sl sl o arar GlamuaaT SIILD
dfésiul @, wpsynd wign Sp LwatuT hsTs ahSSE
QeodoiulLg. @68 umfssrs Glomly BHlyeusrS5nE
wreL oays aueriédl wsemuullar epeld e5.20,82,960/-
Qgmens umimey  6-60  STEYID Gawepmmsaflaruy
aynsiu’ @eterg.  Usn snd  Ufssiul@ @@
saudsiu Qarer Glmusd gsal sdld QOGS KG LIS
STNSSDGSHT (ppagTs sbmiu’ @, Slmagemmm GlpBi -
QuLCrr Gt SlLsslnsrs MmSWSILGHSSIULL
@Lsdlmar PUaGLTS &S50 GEUZ) UL S&S0IUHILD
saiumg @sar epad Qslalsgs GarardlGpei.

iii. I submit that proceedings of the Block Development
Officer V.P Kundrathur Block Development at
Padappai in Na.Ka. No.1016/2020/A4  dated
10.01.2023 addressed to M/s.QUN Interiors Private
Limited, No.8A/83, 4t Street, Krishna Avenue,
Abhiramapuram, Chennai - 600 018 which clearly
reveals that manner in which the above mentioned
firm had been insisted by the above mentioned officer
regarding clearing the garbage from the respective
places in a speedy manner. Which clearly reveals that

from his own version in his proceedings i.e.,

Guinuy GUEusE SspHiGn QureL®, M/s.QUN
INTERIORS PRIVATE LIMITED steiiélm SEIS6T
fpuarsdng Gues Hoaemedar  sqs  @uTDLY

2
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iv.

A Lsdar &1 ( (CSR) ugwe 2 55T aumisLILL (), SITHIG(ETHLD

el Cup@arararou @ 90% vl (pigSSILC (! umiremey  3-

@iy ST Hmisuer &SNS UL Ip U160 G]g.rrs.ma;
¢m.20,82,960/ - (oL @mUS @GDI_&'Q')'QJ
LoL- (D)

rewriLmuily &8 Qararermilrgg  IDLGI

sremiLG
wreLL 2] &

wran'L U &S g,smsusur'r/@ugfsgsmsumfr,
amied  wamw.  STEGALND ouisamed  CIGTENS

S PeNGa0LL Beongl.

Guiuy @S0 GlemuseT genfow  QurmL®
SHGEREE umfl AYESIULLE.  JpETTe Sjuailgdle
QPULLTE GUEUSHT SHOIULTEN 2 66T S). [ETuny
Cuiuy @LsH0 @Lousar Gar @eaug  GGTLTUTeT
aysdneg sH0urg aEssILLL  FLupsmE  GOSS

SN&ms IEINLLILLTLIE 2 676T ).

arCoy, SuUwiuaTHTESESD omyr Sullsd gpuisd Lilsd
sramaulley Slmasanm Grii - QULGIT GyBT I LgHnsre
oawslURSSIUCL @I Gdld SHsERSEG Ul 2 G576y
auymsiu’Larg usmilllomar yeeEn GuIrGrL  GLmuser

Yuagh gshhGury Gsear epaw Ggflalssiu@GEns.

I submit that proceedings of the Block Development
Officer V.P Kundrathur Block Development at
Padappai in Na.Ka. No.1016/2020/A4 dated
10.01.2023 addressed to The District Environmental
Engineer, Tamil Nadu Pollution Control Board,
Sriperumbudur, Oragadam - 602 105 which clearly
reveals that effective implementation of the clearing
the garbage from the respective places from his own

version in his proceedings i.e.,

Cupuy ELEFd @GUmusmear sro  Oflsg
SynIUESSL  empr Hulle  epeuld G siflésEULBLD
Guemuser  geuallLgdle  GasTiLiubag ;ﬁlmj,g,lrmrr&

i
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PngsiucLg.  dmg Warrior 1200 @il epeuLd
ol gdle o ater @Umusar g IfssHUC 6, mepnél
whmd Om vweTUTL L HETS Tp&gE @AasaiuLgl. Guomuig
Lel @ G&Tey auEBHLCL 1894 Cube Metre (1672 L)

90% @iewusst Sigmag 1704 Cube Metre (1505 L&)

ol s @ois Cupuy Hpwabdar eLpevLd
ssHoIULarargl. @HS uaféars Guply BpRTEHDEG
oTaLL 2ars eueriEd pemuulst  eped e5.20,82,960/ -
Qgmews  umitmes  6-60 STEYILD QawspsmmEaTleiLg.
aupmIEUUL BT 6T o gro Ofss0LCE @il
oadsILL Gater Glmusa el S50 PoLE 8 LIS
sTRSSNGHT (PUGIITES osHmOUL B, Hmeapem Glgbr -
QuiCrm Gl SlLsdlnsns maLsIUHSSIULL
GLsHmar PUAGUTES &SSL Qaiigl @UUMLSSILGHILD
sarums @sar ol Osflalsgs Qe SlGmeut.

It is further submitted that in pursuant to the order
dated 14.11.2022 in O.A No0.211/2022 by the Hon’ble
National Green Tribunal (PB), New Delhi a Joint
Committee Inspection Report which was prepared and
filed in the month of January 2023. The report
consisting the following caption like

a) Background

b) Order of the Hon’ble Tribunal

c) Composition of the Committee

d) Scope of the Committee as per order

e) Joint Inspection of the Committee.

f) Solid Waste Dumped in the said area before
processing.

g) During processing of the solid waste dumped in
that area.

h) Inspection of the dump site by the District

Collector, Kancheerpum District.

Block Deve

Officer(v.p)
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i) After removal of Municipal Solid Waste in the
said area.
J) Recommendations.

I submit that as on today one company namely TEAM C
had been approached the Block Development Officer V.P
Kundrathur Block Development at Padappai for the sake of
Gerugambakkam - Dumping Yard Clearance. The same was
under consideration by the above mentioned officer. If the
above mentioned company’s proposal of Gerugambakkam
Dumping Yard is going to be confirmed, the clearance of
garbage from the respective places under the purview of
Gerugambakkam Village Panchayat will be cleared in a speedy

manner.

Therefore, I humbly, pray that the above detailed report
and continued process in this regard, submitted on the above

issues the on the orders of Hon’ble Tribunal may kindly be

accepted.

Solemnly affirmed at Chennai on

this 26 day of February 2023. Block Dg@fg{g%fﬁcer(w)

Kundrathur @ Padappai
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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE CHENNAI
. (Through Video Conference) 7
Original Application No.95 of 2021 (Sz)

With

Original Application No.32 of 2020 (SZ)

IN THE MATTER OF

Tribur_lal on its own motion-SUO MOTU Based ori The
News item published in the New Indian Express,
Chenn_ai Edition, Dated 25.02.21 under the caption
“Burning of garbage continues near Adyar” Applicant(s)
And

The Secretary to Govt. Tamilnadu
Department of Environment & Forests, Govt. Secretariat, Fort St. George,
Chennai, Tamilnadu - 600 009 and others.
Respondent(s)
With
Tribunal on its own motion item in Dinamalar Chennai
News Paper dated 10.02.2020, “heaps of plastic wastes
and Garbage lying in a side of Porur Lake”. Applicant(s)

And

The District Collector,
Kancheepuram District and others.

Respondent(s)
Date of Hearing 11.11.2021

CORAM :

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL
MEMBER

HONBLE DR. SATYAGOPAL KORLAPATI, EXPERT MEMBER

O.A No. 95 OF 2021 (SZ)

Page no.1

Corms:

For Applicant(s) : SUO-MOTU by Court

For Respodent(s) : Dr. D. Shanmuganathan for R1 to R3, RS
& R6

Mr. S. Sathya Jith for R4
0.A No.32 of 2020 (SZ)

For Applicant (s) : Suo-Motu by Court
For Respondent(s) :  Dr.D. Shanmuganathan for R1, R4, R5 &
R6

Mr. S. Sathya Jith for R2

COMPLAINT AND ACTION TAKEN DETAILED REPORT FILED BY THE
BLOCK DEVELOPMENT OFFICEER (VILLAGE PANCHAYAT)
KUNDRATHUR PANCHAYAT UNION AND ON BEHALF OF THE
OFFICIAL OF PANCHAYAT RAJ DEPARTMENT

ADDITIONAL GOVERNMENT PLEADER
COUNSEL FOR RESPONDENT
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